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.........................

The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of responce of UPPCB in compliance of directions issued
by Hon'ble NGT vide order dated 01.08.2023 in Original Application
No. 422 /2023 Abhishek Shukla Vs State of Uttar Pradesh & Ors.

Sir,

In compliance of Hon’ble NGT order dated 01.08.2023 in Original Application
No. 422/2023 Abhishek Shukla Vs State of Uttar Pradesh & Ors., the responce of
UPPCB and status report is being filed herewith.

It is requested that the aforesaid report may be presented before the Hon'ble

Tribunal for kind consideration.

Yours faithfully,
Encl: As above. \

Chiefl Environmental Officer

Circle-2
A, - 127, PR wvs, TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
IS 226010 Lucknow - 226 010
ERGIE I 0522-2720828, 2720831 Phone : 0522-2720828, 2720831
B 0522-2720764, 2720676 Fax :0522-2720764, 2720676
-9 info@uppcb.com E-mail :info@uppcb.com
%< ! www.uppcb.com Website : www.uppcb.com
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Uttar Pradesh Pollution Control Board response in compliance
of order dated 03.10.2023 passed by Hon’ble National Green
Tribunal, New Delhi in the matter of O.A. No-
422/2023Abhishek Shukla Vs State of Uttar Pradesh and Others

[. That Hon’ble National Green Tribunal, Principal Bench, New
Delhi has passed an order on dated 03.10.2023 in the matter of
O.A. No- 422/2023, Abhishek Shukla versus State of Uttar

Pradesh and others. The relevant part of the order is as follows:

. 2. In view of the averments in the application and observations
in the report of the Joint Committee, we consider it
appropriate o have response of (1) State of Uttarakhand
through Chief Secretary, Government of Uttar Pradesh, (2)
Principal Secretary, Environment, Forest and Climate Change
Department, State of Uttar Pradesh, (3) Director, Directorate
of Geology and Mining, Uttar Pradesh, (4) Director General
of Mines Safety, Directorate General of Mines Safety, Ministry
of Labour and Employment, Dhanbad, Jharkhand (5) State
PCB, (6) District Magistrate, Banda, (7) Safdar Ali S/o Late
Shri Farzand Ali, Gata No.-2450, Khanda No.- 03, at Village-
Jarar, (8) Mumtaj Ali S/o Late Farzand Ali, Gala No.- 2450,
Khanda No.- 05, Village-Jarar, (9) Eureka Mines And
Minerals Lilp, Gata No. 2451, Khand No. 0] Village-Jarar:
(10) Athary Construction company (Shri Shravan Kumar
Singh S/o Shri Vishnupal Singh), Gala No.-2451. Khand No.-
02, at Village- Jarar, (11) Shivarpan Trading Company, Gata
No. 2450, Khand No. 06, Village- Jarar, (12) Jasmit Kaur
Malhotra, Gala no - 1876, Khand no- 5. Village- Girwan, (13)
Sangram  Singh, Gata No. 1876, Khand No.- 01, Village-
Girwan, (14) Sulabh Saxena Gata No.- | 876 (Khanda No.-
02), Village- Girwan, ( 15) Bajrang Road Lines (Shri Suresh
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Pratap Singh), Gata No.- 1870, Khand No.- 03, Village-

Girawan. (16) Bajrang Road Lines (Shri Suresh Pratap

Singh). Gata No.- 1876, Khand No.- 04, Village- Girawan,

(17) Bundelkha Nd Rocks, Gala No- 1876, (Khand No.09),

Village- Girwan, (18) Bundelkha Nd Rocks, Gala No-1876,

(Khand No.07), Village Girwan, (19) Kunwar Vinod Ram,

Gata No. 332. Khand No -01, Village Badokhar Khurd, (20)
Disha Enterprises, Gata No. 332, Khand No. 02, Village
Badokhar Khurd (21) Maa Vindhyawasini Stone Work (Shri
Sameer Singh S/o Shri Phool Singh), Gata No.-332, Khanda
No.- 05, Village- Badokhar Khurd, (22) Deepak Singh S/o Shri
Ram Pal Singh, Gata No.-332. Khand No.- 03, Village-
Badokhar Khurd, (23) A.H.V.S. IFRA L.L.P. Gata No. 1166,
Vill-Jarar, Tahsil- Naraini, Banda, (24) Associated Ventures
Gata No. 1172, 1179 and 1180, Vill-Jarar, Naraini, Banda,
(25) Peer Baba Granite Gata No. 1798, Vill- Jarar, Naraini,
Banda, (26) Neelkanth Granite Gata No. 1382, Vill-Jarar,
Naraini, Banda and (27) Indus Stone Crusher Pvt. Ltd. Gata
No. 1794, VIII- Jarar, TahsilNaraini, Banda, who stand
impleaded as respondents No. 1 to 27. The Registry is directed
10 prepare and attach memo of parties to the application.
Respondent no. 5-UPPCB is already appearing before this
Tribunal through Counsel. Registry is directed to issue notices
to respondents no. I to 4 and 6 to 27 requiring them to file
their reply/response within two months at judicial-ngi(@gov.in
preferably in the form of searchable PDF/OCR Supported
PDF and not in the form of Image PDF. ........"~

2. That it is submitted that with reference to the complaint by
applicant Shri Abhishek Shukla, Hon’ble National Green
Tribunal passed an order on 01.08.2023. In compliance of the
above order, Joint Committee constituted by Hon’ble National
Green Tribunal has submitted its report on 08.09.2023.

3. That it is submitted that as per the report, 05 stone crushers
were identified  in o village-  Jarar (Chhaneha  Purwa,

.2



79

Raghwapurwa), out of which 4 stone crushers (M/s A.H.V.S.
Infra L.L.P. Gata No. 1166, Vill-Jarar, Tahsil- Naraini, Banda,
M/s Associated Ventures Gata No. 1172, 1179 and 1180, Vill-
Jarar, Naraini, Banda, M/s Peer Baba Granite Gata No. 1798,
Vill- Jarar, Naraini, Banda and M/s Neelkanth Granite Gata No.
1382, Vill-Jarar, Naraini, Banda) were found operational and
one stone crusher (M/s Indus Stone Crusher Pvt. Ltd. Gata No.
1794, Vill- Jarar, Tahsil- Naraini, Banda) was found under
construction.

Dust suppression system i.e. water spraying facility on jaw
crusher, cone and main conveyer, covering of vibrating screen
and conveyor have been installed in each operational stone
crushers. Metal sheet made boundary wall have been made on
each operational stone crusher. All stone crushers have been
established beyond the 500 meters distance from the habitant
area.

All 4 operational stone crushers had obtained the Consent to
establishment (CTE) and Consent to Operate (CTO) and one
stone crusher which was under construction had obtained
Consent to Establish (CTE).

During the inspection by officials of Regional Office, UPPCB,
Banda, the dust suppression system i.e. water spraying facility
on jaw crusher, cone and main conveyer in cach operational
stone crusher were found operational. As per Ambient Air
Monitoring report, pollution parameter PM10 was found within

-3-
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prescribed standards. Ambient Air Monitoring report are
attached herewith and marked as Annexure- 1.

Notices were also issued on 23.08.2023 to each operational
stone crusher to maintain and operate the dust suppression
system during the operation of the stone crusher and comply the
condition of CTO. The copy of notices dated 23.08.2023 and
14.11.2023 are enclosed herewith and marked as Annexure- 2.

. That it is submitted that as per the Joint Committee report, 16

mining lease of Village- Jarar, Girwan and Badokhar Khurd,
Tehsil- Naraini, District- Banda, were awarded after issuance of
environmental clearance. During joint survey, these mining
lease holders had not obtained consent to operate (CTO) under
the Water (Prevention & Control of Pollution), Act 1974 and
Air (Prevention and Control of Pollution), Act 1981 before the
start of mining operation. But before submitting the Joint
Committee Inspection report, all 16-mining lease holder had
obtained the Consent to Operate (CTO). Notices are also issued
to each Lease Holder to comply the conditions of
Environmental Clearance and Consent to Operate (CTO) vide
letter dated 14.11.2023. The copy of Notices dated 14.11.2023

are enclosed herewith and marked as Annexure- 3.

Date- 23.11.2023 T

(Rajen(ira Prasad)
Regional Officer
UPPCB, Banda
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L ;57 An Analylical Laboratory
._(
s (A GOVERNMENT APPROVED LAB)
—_— i i 1001
. B Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 20
- ET5-LAB email - etsfah20 1 magmail com Wehae waw elsiab in Phog91516076 9511736063 TC-8771
— 3
= \\‘
ay 1\»
A\ T TEST REPORT
TESTREPORT NO  [1S11943/08/2023 URLNO TC877123000001943F DATE OF REPORT  02.08.2023
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer ¢ M/S AHVS INFRA LLP,
GATANO 1166 VILLAGE- JARAR, NARAINI,
DISTRICT- BANDA U.P.- 210129
Date of Monitoring : 29.07.2023
Curation Of Monitoring . 30.07.2023
Time Of Monitoring : 02082023
Analysis Start Date 1 28072023 To 30.07.2023
Analysis End Date : 0200 Pha To 02.00 PM {COfor 1.0 Hrs 3
Sample ID No T1942
Sampling Done By : ETS STAFF
Sampling Location : Near Gate
Sampling Method : ETSISTRIAIR-01
Sampling Machine Placed At Height © 1O METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temperature: 340 ¢
Wind Direction : c ETow
Equipment Used © Respirable Dust Sampier {PWio) + Fine Particulate Sampler (PM. 5
GPS Coordinate . 25.3237195" N and 80 3483021 E_
S.No.  TestParameter Unit | Result * Specification/Limit  Test Method
! [ (As per CPCE}
1 |rul.,t~ H’mrarx Pf"h 1 [ oHgm? 1 756 For 24 H!s “‘DO ME»MSz rPa’t 2
2 Pariculaie Matters. (PN Mt ars For2¢Hrs =60 |18 5482 Parioa; {
3 | Sulphur Doxide. (SO} B L BT X | For2ahrs =80 IS 51 82 (Part2)
4 Nitrogen Dioxide. (NO:) o uaim? I 115 1 For 24 Hrs =80 IS '\182 lPa 6l
P .l , Hrs=80 1S 5182 ane)
4 Page 1 of 2 Forto,
CHECKED BY 1 ot
SHRAQDHA-GUPTA AUTHQN'E%D SLGN'AI‘ORY
> Format Mo ETSAABITR.O? lesus No 05 Bale 01 24 2013, Amd No 04 Date 01 04,2019 e
Nt ~
Lolest reporis withuut K 1S 1LAR HOLOGRAM are not issucd by ouy baleatony. : E‘
2P he results imdicaced anly reter o the tesied s amples und Hsred applicable paramerers, ;
SN complaat wibl be cutertained if recened uller

Tdiays ot insuc ol 1est repunt
HOur tabilics s lanived to ks oles value ualy

S Phe samiple shadl b destioyed uftes 15 days &

Biological * Povishahie s wimple skl be destrayed immedisteby wfter issue uf test report,
O Fhis test report shiall pod by vsedan any ady et

N

Wit miedin or as evidence in thie coner of | aw withosut prior written permission ol (he laboratory,
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- SHRADDHA GUPTA

" ENVIRO-TECH SERVICES @ (i

An 4'«.‘(‘4%‘((.4) /’GM,&M" |S°4;5001
(A GOVERNMENT APPROVED LAB) )

Plot No. 1/32, S.S. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001

email  cislabul 2w

Gl com | Webside  www olstabin | Phe 9911516076, 9811736063

TEST REPORT

TEST REPORTNO. EV15/1943/0812023 DATE OF REPORT"  02.08.2023
AMBIENT AIR MONITORING AND ANALYSIS REPORT

S.
No. ,
5_» ‘ Carbon Monoxide, {CO)

Test Parameter ] unit Result |  Specification/Limit | Test Method |
|| _(asperceca) o
mg/m? 0.60 | For8Hrs=2/For1Hrs=4 | IS 5182 Part 10

N i — ———e ! _

*****End of Test Report*****

/ ,'/C?, P Page 2 of 2 ' ’ i‘ti'ff'ii;},
GHECKED BY

= AUTHORIZED/Si¢
[ PN
Format No ETS/LABTR-01 Issue No 05, Gate 01.04, 2016, Amd. No 04 Date 01.04 201¢ T

é,

Featrepurny without 1708 LA O OGRAM arc aotissucd by sur Gaboraton
Lhe results indicated only reler to the lested samples and listed applicable parmeters.

Nt~

SN complaint will be entertgined i received after 7 days of isue of test repart

- Our Hability s lmited o invoice value onidy L . -

i v e i ~diatcl o issue of wst report.
SEhe sample shall be destroved after 15 davs & Wislogival / Fecishable saonple shall be destroyed mumdn;ul) .'::::n emdeslon SEBETRDOPATO
- Uhis test report shall ot be used in auy advertising media or as evidener in the eonrt of Law without prior wr P

N S—
4
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3w NVIRO-TECH SERVICES
’ VAN (A GOVERNMENT APPROVED LAB) 1001
= Plot No. 1132, $.8. of G.T. Road Industrial Area, Ghaziabad (U.P.) - 201001
SFEsas amail . atsiab2012d@gmalt com | Wabsie | www.atsiab.in | Ph. 8911516076, 96117368063
IRE
| etk 3 TEST REPORT
l TEST REPORT NO.:  ETSN937/08/2023 URLNG. TC877123000001837F DATE OF REPORT:  02.08.2023
| AMBIENT AIR MONITORING AND ANALYSIS REPORT
| Name And Address of Customer ;o MIS ASSDCXATEE-VENTURE‘G'.‘
! GATA NO. 1172,1179 AND. 1150
| VILLAGE- JARAR, NARAINI, DISTRICT- BANDA, U P, 210129 i
, Date of Monitoring T 28.07.2023 -
; Duration Of Monitaring 1 29.07.2023 '
; Time Of Monitoring : 02082023
Anaiysis Start Date T 2807.2023 To 28.07 2023
Analysis End Date : G200PM To G200PM  (COfor 1.0 Hrs)
Sampte ID No 1057 %
Sampling Done By : ETS STAFF 1
Sampling Location : Near Gate a
Sampling Method  ETSISTPAIR-01 %
Sampling Machine Placed At Height i 1.5 METER FROM GROUND LEVEL
Weather Condition : CLEAR Ambient Temparature: 40 °C
Wind Direction ! EToW - :
Equipment Used . Respirable Bust Sampler {Phio) + Fine Pardcuiate Sampler Py
GPS Coordinate ;253263307 N and B0347660° £
S No. | Test Parameter | Unit | Result [ Specification/Limit | Test Method
g | {As per CPCB)
1| Particulate Matters (PMun) | ugim? 748 For24 Hrs=100 | IS 5182 (Part-23)
2 | Partculate Matters (PMzs) L ugim? 448 For24Hrs=80 | IS 5182 (Pan24) |
3 Suiphur Dioxide, (SO2) | pgm? 156 For24Hrs=80 | IS:5182 (Part2) |
4 | Nirogen Dioxide. (NOz) | pgm 1 For24 =80 | IS 5182 (Parts) |
o 7. Page 10f 2 For E%r Bprsces
09?92?“ : e
SHRADOHA GUPTA AUTHOR RY

Format No ETSAABTR.O1. issue No. 05, Date 0104.2019, Amd No..04 Date 01 54,2013

"7 -—
Nate:- =

boiest Teporys withowt F T8 LAB HOLOGRAM sre uot issoed by our Insharatory.

? The results indleuted oBly refer tn the teatod sammpies and Listed appilcable pacameten.
1. No compleint will be cntertained i recelyed pher 7 duys of bsaug of temt veport.

4 Owtr listubity o lmited 1o kavoive valer only. e - -;_','f eie
5. The sample shall be destroyed afiev 15 duys & Biwbgicnl / Perichable semple shatl be destreyed Soediately afier jssoe of 4 eport.. o

6. I his (o5t report shwll not be uved in vy advertisng media or us svidemen i the court of Law withoat prior writtem permirwian of (it Ssboratery.




ENVIRO-TECH SERVICES §(

(A GOVERNMENT APPROVED LAS) 201001
Plot No, 1/32, 8.8, of G.7. Road idustrial Ares, W“{U.PJ)« 101007
emall ei:tabgmz@qnw&wm | Website : wwwiatstabin | Pha $811516076, 96117360683

/::; g
.y i »:' y
CHECKEDBY
SHRADDHA GUPTA

TR
S -

Format o ETSALABTR-01, 1ssue No. 05, Date 01 042019, Amd. No, 04 D 07042019

|

|

; TEST REPORT

I TEST REPORT NO.: ETS/1937/08/2023 NTE‘QF‘REPORT: 02 08.2023

| AMBIENT AIR MONITORING AND ANALYSIS REPORT

!

| S ST T T TestParameter T Unit | Resuit il Test Method 3
L i Ne g . " {As per CPCE)

; | 5| caon Monoxide, (CO) L _mgm® | 055 | ForBHm=2/ForiHned | S 5182 - Pt 10

Page 2012 Fﬂi‘EﬂV" e Bervices

B .

Nude .-
VoYt reparn withont ETS LAB HOLAWIRAM are wot ssned by par laherstery.
2 Ve reanhs indicated only refee w the Lested snmpies and Hatod upplicublc parwmeters,

1. ho comphilat will be entertaimed M received alter 7 dayi of laxae of test report,
4. Oar llability iy Umited to inveics valurs valy, Foapr vy .",’. ort.
S [hexampls thall he destroyed after 15 day & Blolaghtal / Perishubly % bl by ::umrhmm . e ek ‘_,"""m"‘m
. IBis test repost shadl pwt e usod I Aoy advertising medias or ms evidonco In the conrt of Law wikeet prigr wriitem

- wﬁv Ao RREY
E&cha:ge
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(A GOVERNMENT APPROVED LAB)

ENVIRO-TECH SERVICES

Plot No. 1/32, 8.8, of G.T. Road Industrial Aren, Ghaziabad (U.P.) - 201001

\‘:\_\3’?5\; email @ etsiab2012@gmall.com | Website | www.etsiab.in | Ph.; 9811516076, 8811 735063 |
.‘f}in,fi- i
:? ]

e TEST REPORT |
TEST REPORT NO - ETSHM 0380872023 URENGQ.TCST712300000 1436F DATE OFREPQRT' 02.08.202%
AMBIENT AIR MONITORING AND ANALYSIS REPORT
Name And Address of Customer MIS ASSOCIATED VENTURES,
GATANO. 11724179 AND 1180
VILLAGE- JARAR, NARAINI, ISTRICT- BANDA, U.P. -210128
Date of Monitoring 1 28072023
Analysis Start Date . 28,07.2023
Analysis End Date » 02.08.2023
Duration Of Monitoring 28:07.2023 To 128.07.2023
Time Of Monitoring OZ,OQ PM To 02.00PM  (COfor 1.0 Hrs)
Sample I} No 1938
Sampling Done By ETS STAFF
Sampling Location Near Loading Area
Sampling Method ETS/STPAIR-01
Sampling Machine Placed at Height 15 METER FROM GROUND LEVEL ‘ .
Weather Condition CLEAR Ambilent Temperature: 340 tC
Wind Direction EToW
Equipment Used Respiratis Dust Sampler (PMs) + Fine Partculate Ssmpler (PMes}
GPS Coordinate : 35335847 Nand 80 347442° E
[ S No | “Test Parametor [ unit | Result Gl oniLimit | Test Method
T | (As per CPCB)
L SR SIS 2= 5
1 Pamscuiate Matters. (PhMic) 1 pg/n?® 752 For24 Hrs=100 | IS 5182 (Part-23)
[ S . ]
2 | Particulate Matters, {PMzs) R A 501 For 24 Hrs =00 15 5182 (Parti-24)
T3 | Sulphur Dioxide. (SO:) gt 149 For 24 Hrs =80 IS 5182 (Pat?)
"4 Nirogen Dioxide, (NC2) ] w113 | For24Hrs=80 1S 5182 (Part6)
L
N A
wbo~- Page1 ot 2
CHECKED BY
SHRADDHA GUPTA
o Format No ETS/LABTR-01 lssue No. 05, Date 01.04.2019,Amd. No. 04 Date 01 04.2019 Lab

I fest reporos
1 In

without 15 LAB HOLOGRAM are not lssacd by eur laboratery,
e Tesudls (ndicated ealy reler 1o the tosted camples snd Hased applicable pavameters,
. No comptaint will be entertatned if recvived after 7 dsys of issue of test repart

Drur Babilaty is liwited to invoice vafue only. ‘
The sample shafl be dertroyed afer 15 duys




7~ ENVIRO-TECH SERVICES @

(A GOVERNMENT APPROVED LAB}
EFS-LAB Plot No. 1/32, §.5. of G,T. Road Industrial Area, Ghaziabad (U.P} - 201001
email  cislabZ012@gmall.com | Website. . waw.elsiabin | Ph.: 9911516076 961i73€063
=

TEST REPORT
TEST REPORT NO..  ETS{1938/0872023 DATE OF REPORT:  02.08.2023

AMBIENT AIR MONITORING AND ANALYSIS REPORT

5. T 77 Yest Paramater Unit Result | SpecificationiLimit | Test Method 1
. No, t S BT {As per CPCR) i :
| 5 | Carbon Monoxide, (GO) | mgi® 054 | ForBHm=2/Forthrs= | (S5182 Part10

Page 2 of 2

" SHRADDHA GUPTA

Format No ETSAABTRD1, Issus No. 05, Date §1.04.2018, Amd. Ne. 04 Date 01.04. 2019 e

Na¢
1 test reparis without 15 LAD HOLOGRAM are 20t fs3ued by our inboratery.
Y ihe roaules Indicated unly refor to the tosted pnmples and lsted applicable poramicters.
i N complaint will be epfectained i recctved after 7 days of lnsue of tesl repert.
4. Our babilic is Hmwlied bo lavoice vahse ey,
mple shall be destroved mamediately afigr issws of fest rEposts

S Vhe cample 1hafl be destraved afer 18 doys & Bislogical / Prrishable & ¥ Ty T g g s
@ This trat report xball not be used B any advertising medis or a1 evidence in the court of Law HMP"U*MM"*M e

- [0~




TEST CERTIFICATE

T

——__ TestReport of

Report Code

Date of Issue

.~ Ambient Air Quality Analysis

AAQ-160323-01

21/03/2023

Issued To: M/s Peer Baba Granite

Project Name: Gata N0-1798, Village-Jarar, Tehsil: Naraini-District- Banda 210129, U. P.

SAMPLING & ANALYSIS DATA

Sample Drawn By

Date of Sampling

Sample Description

Sampling Location

Sampling Plan &Procedure

Analysis Duration

Average Flow Rate of SPM (m’/min.)
Average Flow Rate of Gases (Ipm)
Sampling Instrument Used

NTL Representative
15/03/2023
Ambient Air

Near Project Site
SOP-AAQ/08

16/03/2023 to 21/03/2023

1.12
1.0

Repairable Dust Sampier (PM,o) Fine Particulate
Sampler (PM; 5) With Gaseous Attachment

Weather Condition Clear
; TEST RESULT
; Limits as per |
- S.No. ; Parameter Test Method Results Units Environment i
' (Protection) Act. |
I. | Suspended Particulate Matter (SPM) 1S:5182 Part-IV 396.0 pg /m’ ~ 600.0
2. | Particulate Matter (PM,) 1S:5182 Part-XXIII 94.12 pg/m’ 100.0
3. | Particulate Matter (PM, ) 15:5182 Part-XX1V 51.08 g /m’ 60.0
4. | Sulphur dioxide (SO,) 1S:5182 Part-II 1436 pg /m’ 0.0
-5 | Niwogen dioxide (NOy) 1S:5182 Part-VI 27.60 ng fm’ 80 j
Notes:

! The results ves sbove e related 10 the tested sample, as reccived & maentioned parameters. The cusiomer asked for the above tests only

1. Respoasibaiuy of the Laboratory is imfied to the invoiced amount only.

3T’nnwnrepmu&lmhgmumﬁuyﬂn,d“%oﬂymhmwiﬂmpﬁmwrhmpu ission of the lab

M

4 The test sampies wall be disposed off sRier two weeks from the date of 1350 of test report, unleas umil specified by the customer

LI

_—

- -

AUTHORIZED SIGNA

N



- ECOMEN LABORA]
Mid“ﬂoorm Nomno a.;q : WD el
m ‘ M .:‘}” W 4 s el
; _ """Dcomon lﬂ, GiN u14z1ou91mrrcmm1 &m

TEST REPORT
I FORMAT NO. ECO/QS/FORMAT/10
; 1
, M/s Neelkanth Granite J i 08/2023
| NAME & ADDRESS OF T . arar | Test Report No. ECO/LAB/AA/0014/0 T
1 | CUSTOMER: : { Naraini Banda, Banda - ll i
| 210001 ussue Date of Test Report ] 10.08.2023 \
Type of Sample Ambient Air Sample - 1
Sample Registration No. 0014 N i Nr. Grinding Unit
. 1 Name of Losition (10 m Radius of Grinding Unit) |
Sampling Method | As per Reference Method Sample Collected By ELPL Representative
Date of Sample Collection 07.08.2023 Time of Sample Collection 09.25 AM !
_Date of Sample Received 08.08.2023 Time of Sample Receipt 07.05 PM !
Start Date of Analysis 08.08.2023 End Date of Analysis 09.08.2023 |
_ Weather Condition | Sunny Sampling Duration 24Hrs. |
Environmental Condition -, [Lcoporatuie: 23227 Sample ID Code ECO/LAB/0251/08/2023 |
[ | Humidity: 59 % ;
| Instrument ID & Cal. _ HVS (ECO/AR/HVS/07) l‘
 status | Calibration due on 31.05.2024 B
I !
|
| i . DETECTION Standard as
SI. No. | TEST PARAMETERS Unit | PROTOCOL RANGE RESULTS Per CPCB
% | |
| E ] : T !
1 \ | | 1
3 , ) ! ; 1S 5182: Part 4:1999 _ 00
‘ 1. Suspended Particulate Matter | pg/m’ . (Reaffirmed Year:2019) ' 5-1000 ‘ 34800 | 6 ‘

| |

Stateme;n of Conformity: Analyzed parametérs in above tested sample are within standard limit as per CPCB Guidelines.

Note:

1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

——End of Report—-—-

Verified By

\2 -
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Name and address of stone crusher unit

S. No.
1 2
1 A.H.V.S. IFRA L.LP. Gata No. 1166, Vill-Jarar, Tahsil- Naraini, Banda
2 Associated Ventures Gata No. 1172, 1179 and 1180, Vill- Jarar, Naraini,
Banda
3 Peer Baba Granite Gata No. 1798, Vill- Jarar, Naraini, Banda
4 Neelkanth Granite Gata No. 1382, Vill-Jarar, Naraini, Banda
5 Indus Stone Crusher Pvt. Ltd. Gata No. 1794, Vill- Jarar, Tahsil- Naraini,

Banda
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List of Mining Lease Holders of mantioned place in O.A. No. 422/ 2023
Abhishek ShuklaVs State of U.P. and Others ,

94

Sr. |Name and address of Lease holders Location of mining place \
No. \
F 1 \ 2 3 J

1 Shri Safdar Ali S/o Late Shri Farzand Ali, R/o{Safdar Ali S/o Late Shri Farzand Ali, Gata No.-2450,
Muhalla-Khunti Chauraha,Aliganj, City & Khanda No.- 03, at Village-Jarar, Tehsil-Naraini,

District- Banda, U.P. District- Banda, U.P., J

2 Shri Mumtaj Ali S/o Late Farzand Ali, R/o- |Mumtaj Ali S/o Late Farzand Ali, Gata No.-2450,
Muhalla-Khunti Chauraha,Aliganj, City & Khanda No.- 05, Village-Jarar, Tehsil-Naraini, District
District- Banda, U.P. Banda, U.P., , j

3 SHRICHANDRA SHEKHAR EUREKA MINES AND MINERALS LLP, GATA
CHAURASUYA, R/o BRAHMPURI No. 2451, KHAND No. 01(AREA 2.5 Hac), Vill. j
COLONY, JUGLI CROSSING, FAIZABAD |[JARAR, NARAIN], BANDA, 210129
ROAD, LUCKNOW

4 Shri Shravan Kumar Singh S/o Shri Atharv Construction company (Shri Shravan Kumar
Vishnupal Singh, R/o- 133, AN.- 1144, Singh S/o Shri Vishnupal Singh), Gata No.-2451,
Bhawanipur Nagar Daheli Sujanpur, District- Khand No.-02, at Village- Jarar, Tehsil- Naraini, j
Kanpur, U.P., District-Banda, U.P.

S |Lavlesh Singh S/o Lochan Singh, R/o SHIVARPAN TRADING COMPANY,, Gata No-. ‘X
Kalukua Baberu Road, Bnada 2450, Khand No. 06, Vill. Jarar, Teh. Naraini,

BANDA, 210129

6 |SMT JASMIT KAUR MALHOTRA, R/o-  |Jasmit Kaur Malhotra, Gata no -1876, Khand no- 5,
Ward No. 13, Nehru Ward, near Alka Talkies, | Village- Girwan, Naraini, Banda
The- Pipariya, District- Hoshangabad

7 SHRI SANGRAM SINGH, VILL- PAHRA, |SANGRAM SINGH, GATA No. 1876, KHAND No.
KHAJURIHA, MAHOBA 01, Vill. GIRWA, Teh. NARAINL, BANDA, 21012ﬂ

8 Shri Sulabh Saxena, R/o- Mohalla- Gandhi  |Sulabh Saxena Gata No.-1876 (Khanda No.- 02), at
Nagar, Tehsil & District- Banda, U.P. Village- Girwan, Tehsil-Naraini, District- Banda,

9 Shri Suresh Pratap Singh, R/o- Village & Post{Bajrang Road Lines (Shri Suresh Pratap Singh), Gata
Mau, 584 Katra Lalganj, Tehsil- Gauriganj, |No.- 1876, Khand No.- 03, Village- Girawan, Naraini,
District- Amethi, U.P., District- Banda,U.P.,

10 |Shri Suresh Pratap Singh, R/o- Village & Post|{Bajrang Road Lines (Shri Suresh Pratap Singh), Gata
Mau, 584 Katra Lalganj, Tehsil- Gauriganj, |No.- 1876, Khand No.- 04, Village- Girawan, Naraini,
District- Amethi, U.P., M/s Bajrang Road District- Banda,

Lines
11 |SMT DEEPALI SINGH, 334, Ashirwad BUNDELKHAND ROCKS, Gata No- 1876, (Khand
Palace, Nayapurn, Nalkana, Mahoba No0.09), Village- Girwan, Tehsil-Naraini, District-
Banda, U.P.- 210001

12 |SMT DEEPALI SINGH, 334, Ashirwad BUNDELKHAND ROCKS, Gata No-1876,

palace, Nayapurn, Nalkana, Mahoba (Khand No.07), Village
Girwan, Tehsil-Naraini, District-Banda, U.P.,-
210001

13 |SHRI KUNWAR VINOD RAJA, M.1.G-B74,|[KUNWAR VINOD RAJA, Gata No. 332, Khand No

[NDIRA NAGAR, Banda _01, Vill. Badokhar Khurd, TehsilNaraini, BANDA,
210129
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SUDHA SINGH, 526K, NONIYA MUHAL,

CHHABI TALAB, KATARA, BANDA

DISHA ENTERPRISES, GATA No. 332, KHAND

No. 02, Vill. Barokhar
Khurd, Teh. Naraini, BANDA, 210129

Shri Sameer Singh S/o Shri Phool Singh, R/o-

Civil Line D.M. Colony, Thana- Kotwali
Nagar, District- Banda, U.P., M/s Maa
Vindhyawasini Stone Work,

Maa Vindhyawasini Stone Work (Shri Sameer Singh
S/o Shri Phool Singh), Gata No.-332, Khanda No.- 05,
Village- Badokhar Khurd, Tehsil- Naraini, District-
Banda, U.P., Leased Area -0.40 ha

16

Shri Deepak Singh S/o Shri Ram Pal Singh,
RJ/o- Akbarpur Banda Road, Bharatkoop,
Tehsil- Karwi, District- Chitrakoot, U.P.

Deepak Singh S/o Shri Ram Pal Singh, Gata No.-332,
Khand No.- 03, Village- Badokhar Khurd, Tehsil-
Naraini, District- Banda, U.P.




